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CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH

0.A. No. 2113 of 1996
K

New Delhi, dated the /..t NG vember; 1997,

HON'BLE MR. S.R. ADIGE, Wce Chaizmen(A)
HON'BLE DR. A. VEDAVALLI, MEMBER (J)

Mrs. Sanju Aggarwal,

D/o Shri D.S. Singal &

W/o Shri Anil Aggarwal,

R/o F-7C G.T.B. Enclave,

Opp. G.T.B. Hospital,

Delhi-110093. N APPLICANT

By Advovcate: Shri D.R. Gupta

VERSUS
1. Lt. Governor, -
Govt. of N.C.T. of Delhi,
Raj Niwas Marg,
Delhi.

2. The Chief Secretary, :
Govt. of N.C.T. of Delhi,
5, Sham Nath Marg,
Delhi.

3. The Director od Education
. Govt. of N.C.T. of Delhi,
01d Secretariat,
Delhi. v RESPONDENTS

By Advocate: Ms. Jyotsna Kaushik

JUDGMENT

HON'BLE MR, ‘S.R{ ADIGE, ‘VI'CE" CHATRMAN (A)

applicant seeks -quashing of Memo dated 20.8.96
(Ann.  A-1) rejecting her representatipn for
appointment as TGT (Soc. Scinces) and prays that

respondents+be directed to appoint her as such.

2. applicant who assertsthat she is a B. Com.
(Hons.)ﬂhM.‘ Com. and B. Ed. applied for the post of
16T ( Social Sciehces)-in response. to advertisement

dated 6.6.94. She  states that by  respondents

notification dated 17.9.93 the recruitment rules for
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posts of TGTs wers dnended whereby cangd d=tes
-were selacted on the basis of.marks obtained by
fham in. aiFFerent exanin ations’ from Matricul ation
Onwards and accordingly g merit lict WwaS prepared ,
fpplicant Aasserts_that-those who obtained 66

marks in TGT (soe, Sc) were appoin ted, but

alleges that despite securing &9 marks ang
Pulfilling Al1 the eligibility conditions she yas
not gppointed, which is illagal, zrbitrary,

malaf‘ide and viol ative of hep fundamen tal rights,

- 3. Respondents in thejr reply deny that

pplicant's non-selection i illegal or aphj trary.,
They state that 85 Per amended Recruitment Rules
dated 17.9, 053 the condidate applying fop the
post of TGT (Soc.3c.) must have possessaqd g
B8achelor's degree (Hcms/Pass) or equi vaient
from a 'recbgnised Univsrsity having secured
45% marks in "39re0ste in  tuw school subjepts of
which atleast ong out of the Follouing shoulyg .-

have begn -at elective le wal;

MAIN SUBJecTs fFoR A EIAL scIevce(TeT)

History/ pol, Science/ Economi cs/

Business sty dies/ gg ciology/éeograp hy/
Psychology,

It is Stated that applicant along with othep

8. Dom. (Hon) draduates were not considered forp

- @pointment Ls TGT( 0 co Sei ) during 1994

recrui tment} as B8, om, (

/}

Hons) graduates 90 not
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have ru1l b ackground of Soc. Se. sub taug ht ‘
at secondary lewl. It is statad th‘at
the eligibility of 4 c:ndldate applying for the
post of TGT (SoceSci) is not deteminad

according to graduation degres obtained

(Pass or Hons,} but according to subjects
studied by them at graduation level as

per. requirements of Recruitmen t Rules,

4, B have heard applicant's mungel
Shri n, 3, Gupta and respondents!? counsel Mrs,
'KaUshlk. e have perused the materials on record

and given the matter our careful consideration,

5., = Prior to the 1993 amendnents to the

Recruitment Rules (annexure=-sg 1) to baceme eligihe
TGT in s

[_1.English 2.Maths 3, Soeial Sciences and 4, Phy sical/

wWNre
Natural Sc1ences[ required to pOSSess as per (nl.8

of these Rules,a Bachelor's: pegree ( Pass/ tons.)
from a reoognlsed University or equivalent

having secured atleast 454 m arks in aqgregate

of. havmg studied to a not loyep than ancill gry/
su sidiary sub ject indicated in any ‘o.f‘ thes |

folléwing gro ups.

1. &glish ag m ain sub ject at graduation level ‘
' with one of the Follomng sbjects
(1) History (ii) pol. Scmnce (iii) Economie
(iv) Commerce( v) Geography (\ll)AQl‘lCUltUl‘B

(v11)Ho rticul ture.

20 Mathematlcs o.'..;oco-

3. Social ScienCES: Atleast 2 of {:he Following main

SUbjects st graduastion 1 yel (i) History
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(i1)Pol science (i1ii) Economics {iv) Cmmerce

(v) Geography () Agricul ture (vii) Horticul turae,

4, p_hysibal/Natural Science .......

6. By the amendmen ts notified on 17.9,93
(Annexure~-g3) col.8 was substituted by thg
following

"ol.No.8: A Bachelorp!s Degree(Honours/Pass) :
Or equivalent from a2 recognised
University having secured 459 :
marks in aggregate, in tp school
subjects of which atleast one

~ cut of the following should haye
been st the elective’level:-—

1. Ehglish,»Z. Mathematics,

. 3. Natural/physical Seien ce, :
4, Social Science, .
. L. : f

Note: Main subjects for Natural/

Physical jciences;phy sics/
Chemistry/Biolog)’/ODmputer
Sciences/Bo tany/ Zoology/ nairy
Faming/Ho rticul ture/ Ve te'tn ary
Sciences/ Agri cul ty re. o

Scial Scisnces History/Pol, scien ot

Economi cs/ Business Studies/
Sociology/ Geography/ Psy chology, n

Ny

T Lhilé the aforesaig anendnents dateqd
17.9,93 could _t%:o do_'l;:bt have been more clearly

wo rde d, if we ma them along with ®l.1 of

the Recruitment Rules ang particularly in the
backgroung of the R crui tmen ¢ Rules gzs they stoog
prior to thege em‘endnents, Despondents'assertion

A8 contained in pér_a 3 al;“_vove appeérs to be borme oy
that to be eligible the cahdidate for TGT(sog, 5c)
must POSsSess a Bachelorts degree(HDnS/PasS) in tuo
of the following 7 sibjects of yhigh atleast ong
éhould be at the_elécti ve lewvsl, |

Histo ry/pol, Se./ Econdmi cs/ 3us iness gty dis/
56 ciolo\gy/ Gecgrap hy/ p sy chology,

-
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it is clesp that she passeq Be om. (Hons) yhi ek

eleargd

Was in 3 parts, Besides that she-had/a Morde m

Indian L anguage (Hindi),

Mathematics and Electig |

English s Subsidiary subjects, Nei thgp Commerce,

Nor indeaq Hin.di';. Mathematics Or Elsctive

nglish ape listey in the subjects mentioned in

Para 7 above, 71t is significant to note that

prior to the 1993 anendnents mmarce yas

!
included, 85 one of the subjects zs is clear

From para 5 abo By but with the aforesaig 1993

amendnents, Commeree has bean deleted ahd

Busine gs Studies Ras been in cluded, ‘Similarly

and Commerqe are the gme or two different-

diffe ren C8,

. Subjects, g jr different, the 8Xtent of that

10, Shri» Gup ta has argued Avehemently that as

@ part of hep B, Com (Hons) Qurse, applicant had

the post of TGT ( soe.

Se)

applicant hay a legitimate

8xpactation that she would beg COnsidered fgp

@pointment in tems of Recrui tment Rules ang

her NON~appoin tmen ¢ as TGT(soe, Sc) when p ass

of irticles 14 and 16 of thg Consti tution, Certai n -

rulings have a1 been citéd, including Navjyotj op,

Group Housing Ocisty ys,

!

O (1992) 4 SCC 477;
’ f
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State of M,P, Vs, G.S, Dal & Flewr Mills=1992

Supple.(1) SCG and C& AG Vs, M,.L.Mehrotra(1992)1

scc 20,

19  As discussed sow, spplicat has not

succeeded in estslishing her cl aim regarding
eligibility for mngideration for ppointment
as TGT (Soc.Sci) in tems of ths gendad R Re

because being a B.oam(Hpns.) graduate Qith Hindi,
Mathematics and Elective English as subsidiary

suhjects; she has not studied tw of the 7 subjects
men tioned in para 7 dow a8 seperate and distinct
subjocts at gradt;ation lewl, of which one should

_have been at elective levels Under the circumstsnce

ths arguments and rulings relied wpom by Shri Gupta
do not help the gpplicant end we are unghle to

grant her the relief prayed fog.

12, The OA is therefore dismissed. No costs,

Hoducks
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